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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, JAIPUR RENCH, JAIPUR.

* % *
" Date of Decision: 17.7.95.
OA 308/95
Mrs. Fratibha Singh w/0 Shvi Laxman Singh, Aged aboui 28 years,

Postal Assistcant, SECO [Nota Hezdguarier undesr Sr. Supdt. Post

.+ APPLICANT.
VERSUS

1. Union of India throwugh Sescvetary to the Govi. of India,

Ministry of Commanication (Department of Poat), Dak
z

Bhawan, New Delhi-1.

2. The Pozt Masitzr Geneval, Fajasthan fouthern Fegion,

(Foskal SeLv1cc:), Pzjasthan Southern
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e+ RESPONDENTS.

CORAM:
HOLI'BLE MFP. GOPAL T'FISHVIA, VICE CHAIFMAN.

For the Applicant eoo SHEI J.V. VAUSHT

For the Respondents .o

ORDER ,
PER HON'ELE MR. GOPAL KRI3HNA, VICE CHAIRMAN,

2. I have heard the learned counsel fovr chz applicant. The

applicant is serving as an Uppsr Division Clervl. She has also

2he wae posted =k Uota but hby the iwmpugned order 2he has bzen

transferred to Bhilwara. She sziatess that she has bzzn suffzring
from Iidney diseazses ever  gince 1990 and shz has bean

continuocusly undesrgoing treaimeni £oi
in her application o pava-4 of ths votation: rangfer policy/
guidelinsz, which provides that, "SECO staff av: civel: cadre.

However, in ovdzr to ensure that thzazrz is minimam inconvznizncse

el



)

to the staff on account of the votational tranafer, theirv
transfer may ke done within the Division or neighbouring Division
as far as possible. She has pleadsd that zhe could have been
transferrasd within the Bastern Pzgion o out of adjoining Western
Fzgion. The applicant has z2dmittedly not mads any reprazzentation

to thz concernsd authority bzfore approzching this Trikunal.

. at the stage of admizzion
3. In the circumstances, the present OA iz disposed pof f7

[all
[3LT)

direction to respondanit Ho.2 to dispose of the reprezentation

o

of the applicant, if it iz made within 10 days of thisz ordsr.
The rvespondent 110.2 shall dizposs of th:s vepresentabtion within a

pzricd of  onz month of the receipt thareo in kterms of  the
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p)
taken on her vepresentation, sh: may f£ile a frezash 0B, if za
advised. Let a copy of this order alongwith =z copy of the OA L2

sent to reapondent No.2.

: Crlobse
( GOFPAL FERISHNA )
VICE CHAIRMAN
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